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Lekur Committee on Scheduled Castes 
am Scheduled Tribes

4772.  Shri p. R. Thakur: Will  the 
Minuter of Social Welfare be pleased 
to state

(a) whether the Lokur Committee’s 
suggesstion that the migrant'groups of 
tnbals from Bihar, Orissa and Madhya 
Pradesh to other areas, particularly, 
as plantation workers, need  not be 
scheduled, in contrary to the specific 
recommendation by the Commissioner 
for Scheduled Castes and Scheduled 
Tribes m his eighth report,

(b) whether Govu iment propose to* 
undertake a systematic ana  detailed 
sur\ey to substantiate  the Labour 
Committee’s observation that  these 
migrants h"ve tended to  lose their 
triba] characteristics and improve their 
economic condition, an-]

(c) if not, the reasons therefor?

Hie Minister of State in the Depart­
ment of Social  Welfare  (Shrimati 
Fhulrana Gain): (a) Apparently, there 
is no banc contradiction, the Com­
missioner for Scheduled Castes and 
Scheduled Tribe* has recommended 
that migrant groups should be recog­
nised os Scheduled Castes or Scheduled 
Tribes as the case may be in  the 
States to which they had migrated, at 
least for one generation.  The talk

of plantation labour migrated t* oUxr 
States several generations ago.

(b)  and (c). The whole question of 
revision of the lists  of  Sgfradiried 
Casteg and Scheduled Tribes is now 
under consideration. Final decisions in 
the matter will be taken after consi­
dering all aspect* of the matter.'

ftwft ? Wwn

4773. «ft m WWW :

ffw wnr  :
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